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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: _Notice of hearing in Suo Moto matter in re: News item appearing in The
Time of India dated 10-12-2023 entitled “Fire Breaks out at chemical
factory in UP’s Ghaziabad”.

Respected Sir,
subject mentioned above the report of the site in compliance

of Hon’ble National Green Tribunal notice dated 28.12.2023 in OA No-794/2023. Report is hereby
submitted for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely
A

)
(Vikas Mishra)
Regional Officer
Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2- District Magistrate, Ghaziabad for information
3- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.
4- Law Officer-l, U.P. Pollution Control Board, Lucknow for information.
5- Ch}izEnvironmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for information.

Regional Officer
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Report with respect to Hon’ble National Green Tribunal notice dated 28-
12-2023 in OA No-794/2023

Subject: Notice of hearing in Suo Moto matter in re: News item
appearing in The Time of India dated 10-12-2023 entitled

“Fire Breaks out at chemical factory in UP’s Ghaziabad”

Response by U.P. Pollution Control Board: -

1 In-ecomplianceof Hon ble National Green Tribunal notice dated 28-1 2=

2023 in OA No-794/2023, inspection of the site was carried out by
official of U.P. Pollution Control Board, Ghaziabad on dated
30.12.2023, copy of inspection report is annexed at Annexure-I.

2- The matter is concerned to M/s Anand Industries, proprietor Shri
Gaurav Kumar S/o Shri Anand Pal, established at Khasra No-98,
Sikhera Road Modinagar, Ghaziabad.

3- Unit is engaged in only in trading of Ethyl Acetate and ink. No plant
and machinery was found established at the site and no manufacturing
activity was found.

4- Shri Gaurav Kumar S/o Shri Anand Pal, proprietor M/s Anand
Industries has submitted a letter along with notarized affidavit dated

13.01.2024 and stated that the unit is engaged in only trading work and



no manufacturing activity is being done. Maximum Storage capacity of
unit is 20 tons. Copy of letter and affidavit is annexed at Annexure-IL.

5- Unit representative informed to inspection team that Fire incident took
place on 10.12.2023 as garbage out side the unit caught fire. The fire
was extinguished with the help of fire department immediately. No
person/workers were injured/burnt due to the fire.

The above report is submitted for kind perusal p167 se.
pory s S

(V‘i@s Mishra)

Regional Officer
U.P. Pollution Control Board
Ghaziabad
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Inspection report with respect to Hon’ble National Green Tribunal notice in OA
No-794/2023 of M/s Anand Industries, Khasra No. 98, Sikheda Road Industrial
area, Tehsil Modinagar, Ghaziabad.

On the above mentioned subject the inspection of site was carried out by
undersigned on dated 30.12.2023. Shri Gaurav Taygi, Proprietor was present as a unit
representative during inspection. Inspection report is as follows:-

1. 40 Nos of drums of ethyl acetate (having storage capacity of 200 litters each)
were found stored at the unit premises. It was informed by unit representative
during inspection that work of trading of ethyl acetate and Ink is only carried
out in the unit and no production work is being done in the unit.

2. Building material pertaining to construction activities was found stored.
Construction activities were found under progress.

3. There was no plant and machinery found inside the unit premises during
inspection.

4. During inspection unit representative told that Fire incident took place on
10.12.2023 as garbage out side the unit caught fire. Fire was extinguished with
the help of the Fire Department. It was also told that no person/worker
injured/burnt. At the time of inspection photograph taken below:-

Inspection report is submitted for your kind perusal and necessary action please.

s
(Ankit Chaudhary) (Kunwar“Santosh Kumar)
JE AEE
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ANAND INDUSTRIES

Khas'ra No. 98, Sikhera Road Industrial Area
Modinagar - 201 204, Dis_tt. Ghaziabad (U.P.)
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Certificate No.

Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Property Description
Consideration Price (Rs.)
First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

wia nonuptciaL

Government of Uttar Pradesh  UP3s145192484286W
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e-Stamp
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iN-UPasiasiazasasaew - «C: NO. 305.CODE: UP 1408001
13-Jan-2024 03:31 M .%iA_ZlA‘BADSADAR(UI*)M:783833060
NEWIMPACC (SV)/ up14080004/ GHAZIABAD SADAR/ UP-GZB
SUBIN-UPUP1408000466353618541678W
MS ANAND INDUSTRIES
Article 4 Affidavit
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MS ANAND INDUSTRIES
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§ [Roglal Sharma) %% (Sandpep Sharma
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